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CENTRA ADMINISTRATIVE TRIBUNAL, MR INCIPAL BENCH, NEW DELHI

0. A 2326/93 . Dateds 2,11,1993

Kaushal ‘ | ARpplicant
Vs,

Union of India

Through, .
General Manager, N, Rly,,
Baroda House, New Delhi

The Chief Bridges Engineer,
Bridge Line, N, Rly,,
Baroda House, New Delhi

The Senior Civil Engineer,

Bridge Line 1I

Biidge Line Office,

Lg pat Nagar, NeuDelhi, Regpondent g,

Present® Shri Surinder Singh, counsel for the applicant,

CORAM ¢ 1, Hon'ble Mr, J.P, Sharma, Member (J)
2, Hon'ble Mr, B.K. Singh, Member (A)

JUDGMENT (ORAL)

(Delivered by Hon'ble Mr, Q.P. Sharma, Member (A)

The ap plicant in this application has prayed
for quashing of the order of dismissal passed by the
Disciplinary Authority on the basis of his conviction in
a murder case by the Sssions Coqrt, Hardoi in U,P,
which is under appeal before the Luéknou Bench of the
Allahabad High Court, B
2. Heard the lea ned counssl fof-the applicant at
length, The learnsd counselw e ts £o vit hdraw the appli-
cation, He is alloved to withdrawy the same, The

- application is dismissed as withdraun,
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( BoKs Singh ) - ( J.P, Sharma )
Member (A) | Member (J)
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